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Roller Flour Mills in West Bengal

7428. SHRI SANAT KUMAR MAN-
DAL: Will the Minister of AGRICUL-
TURE be pleased to state:

(a) the particulars of mills in West
Bengal, which are supplied wheat for
conversion into wheat products and whe-
ther the converted wheat products are
channelised through fair price shops and
the rates fixed for the mills are free to
sell them at their own rates; and

(b) what steps Government propose to
take to fix the margin of profits by such
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mills and control their present exorbitant
profits throughout the country?

THE DEPUTY MINSTER IN [HE
MINISTRIES OF AGRICULTURE AND
RURAL DEVELOPMENT (KUMARI
KAMLA KUMARI): (a) and (b). Infor-
mation is being collected from the State
Government and will be laid on the Table
of the Sabha.

Acquisition of Land by DDA from
Shahpur Jat Village, Delhi

7429. SHRI A. K. ROY: Will the Minris-
ter of WORKS AND HOUSING be
pleased to state:

(a) the details of the original plan of
the DDA on the land of the Shahpur Jat
at the time of acquisition where the cons-
truction fer Asian games is going on at
present giving the area involved and the
date of acquisition;

(b) what is the area of agricultural land
and total acquired;

(c) whether there has been violatibn of
the legal provisions in the acquisition of
land in as mwuch as that the land has net
been used for the purpose for which it was
acquired; and

(d) if so, steps taken thercon?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND
HOUSING (SHRYI BHISHMA NARAIN
SINGH): (a) to (d). The informafion is
being collected and will be laid on the
Table of the Sabha.

News item ‘Bogus Permits for Maida and
Vanaspati’

7430. DR. A. U. AZMI: Will the Minis-
ter of CIVIL SUPPLIES be pleased to
state:

(a) whether Government’s attention has
been drawn to the news item “Bogus per-
mits for maida and vanaspati” appearing
in the Indian Express of 29 March, 1982;
and

(b) if so, reaction of Government
thereto and action taken with details
thereof? '





